The House re-assembled after lunch at two of the clock,
MR. DEPUTY CHAIRMAN in the Chair

THE BUDGET (RAILWAYS) 2010-11

MR. DEPUTY CHAIRMARN: Let us take up General Discussion on the Railway Budget. Mr.

Kalraj Mishra will initiate the discussion.
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PROF. SAIF-UD-DIN SOZ {Jammu and Kashmir): Mr. Deputy Chairman, Sir, | rise here to
say that it is a very good Railway Budget, which Mamataj has presented. But before | offer my
comments, | want to very briefly respond to some points made by Kalrajji. There are some areas,
perhaps three areas, where all of us, cutting across party lines, agree. He mentioned a couple of
areas. For example, in the area of safety, there cannot be any compromise on the question of
safety. Second area is cleanliness, and, there cannot be any compromise on the question of
cleanliness, and, third area is delay in trains. YWhen we reach railway stations, the first words that
come to our ears are “vilamh hai”, and, they say, “by four hours; by five hours™. There were
many such occasions when | returned from the Old Delhi Railway Station to my home. Things
have improved but with regard to these three areas, namely, safety, cleanliness and delay in

trains, perhaps there is complete consensus in both the Houses.

| saw so many Railway Ministers working very hard. | rated Shri Madhavrao Scindia
as one of the ablest Railway Ministers. He was not there for a long time. Once when | met him, |
told him that these Budgets will come and go, and, there will be debates all the time on
these figures of Railway earnings and expenditure; but if you want to have an impact, you
declare that you will not accept delays in running the trains, thereby causing trouble. He
agreed with me and tried quite a lot. This delay has been controlled, and, | think, we have
improved the condition, at least, Rajdhani train to Jammu runs on time. These are three areas
where all of us agree, and, Mamataji should take note that in all these three areas, she can make
a contribution because she showed a culture and taste for the Railways. It is the Railway
department which she sought for herself. She must then respond to the demands of the people

of the country.

But Kalrgj ji's comment with regard to comparing India with China is not acceptable to me
for one good reason that we are a democracy. In fact, sometimes, | feel that we are the most
transparent democracy in the world. YWe have a free Press and we salute it. Once we had moved
a Bill in the other House that if there is defamation, and, it is not proved, the next day — it may
be a Member of Parliament, it may be a Minister — that newspaper will publish an apology etc.
in the same font etc. But we saw good reasons for that. We were prepared to move a Bill. | was
one of the 40 MPs who held a seminar and said, “let us allow the Press to be free”, and,

sometimes, you know, what kind of stories appear.

But it was a deliberate attempt by the Parliamentarians or the system to give Press full
freedom; and this full freedom to the Press has made this democracy very transparent. So,

when we are very transparent at an individual’s freedom in India, you must know that we have
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made a spectacular progress in this country. In spite of the fact that we have a democratic
system, in comparing our system with China, will never be correct. When | went for the first time
to see the Three Gorges Dam in China, | imagined after spending 4-5 hours there that it could
happen only in China; it can never happen in India. 3,300 villages had to be bulldozed, including
33 cities to create that Gorge. Imagine, can you do it here? We are a democracy. We have to
respect an individual’s freedom. We have a system of courts, and sometimes terrible delay takes
place in courts. We can reform our system, making it more efficient but we have to remain a
democracy. YWe have no central authority here. So, in comparison with China, we are better off
with our system. Qur achievements in economic arena have been spectacular and our Railways

have done very well.

MNow, | come to the Budget Mamtaji presented a couple of days before. | say that it is a very
good Budget. Mamtaji's concemn for common people is reflected in the Budget. There are many
areas in which her thinking has been reflected in this Budget and the comments of the Press that
it is a pro-poor Budget, | accept this fact and congratulate Mamtaiji for this. There has been no
increase in passenger fares or freight charges. It is not an ordinary thing. It is a very big thing.
That means it is the Railway Minister’s perception that passenger fares should not be increased
and she did not allow any increase in the fare. Congratulations for that. As far as expansion is
concerned, Rs. 4,011 crores have been earmarked for expansion. It is a very good thing. There
will be 54 new trains and 94 stations have been upgraded. These are the achievements of the
Railway Minister. She has also promoted industry and health care. She will establish 522
hospitals. It is a very great idea. She has promoted industry also. This is her contribution this
year. But, although she perhaps never mentioned ‘Bengal” even once — | was not present in the
other House when she presented Budget — she has sanctioned bounty to Bengal. | have no
grudge. Bengal is also India. | am very happy. | will later come to the imbalance in the
allocations, etc. Building a plant at Farraka and coach factory at Singur (fterruptions). | don’t
differ so violently on this. | say you have promoted industry. (Inferruptions ) | say your concern
for Bengal is reflected in the Budget. | salute vou for that. (Interruptions ) Bengal is India. | don’t
grudge that. But you showed a lot of patience not to mention ‘Bengal” and vou have put our
friends in the Left Party on the back foot. They had to hold their breath as to what they would say
because you have made a net contribution there. So, | pay a tribute to you for that.

(Interruptions ) Yes, she put them on the back foot.

There was a widespread comment in the Press. | don’t know. Sometimes, we don’t have
time to go through newspapers. There was a comment on this bounty. They called it a bounty
for Bengal. In certain respects, it is unprecedented. And, vou didn’t make any show that it
happened through your efforts. You allowed a cut. It may be small. It may be a small amount of
money. You allowed a cut of Rs.100 per wagon for transportation of food. It is a very good

gesture.
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Then, | come to your gesture towards women. It’s writ large in the Budget. You will appoint
women guards and you will have creches for the children of women workers in the Railway
Department. | congratulate you for that. These are reformative measures and these are positive
situations in the Budget. There are so many good areas in the Budget. There is a feeling in my
mind that it'’s a very good Budget and it serves the cause of the poor people of this country. But,
there is an area which is worrying me. Since the hon. Minister, Mamataji, is here, she may take a
little notice of what | have to say so far as finances are concerned. The Railways constitute the
greatest national asset for this country. The Railways have to prosper and it will be our prayer all
the time that the Railways should be prosperous. But, in the Railway Budget, it is mentioned that
the Railways will horrow. It is very disappointing. But, borrowings all the time do not reflect the
weakness of the system. Money is borrowed for investment; money is borrowed for
development. So, that is not your weakness. But, | have taken notice because the Railways
never borrow and these are market borrowings. So, | would wish that next time, this word does
not appear because it will be misinterpreted outside Parliament and outside the precincts of the
Railway Ministry. So, no borrowings for the next fiscal vear! Please create some economy within
the system. So, you don’t borrow at all. *You kindly look into the realm of finances. You have to
be very sound because you are the greatest national asset. | have a worrying situation in my
mind. The profit of vour public sector undertakings in the Railways will dip by 30 per cent. And |
saw this analysis in many newspapers. | don’t know whether they are correct. Honourable
Railway Minister, when you rise to answer the debate, at that time, | hope, you will throw some
light as to whether the profits of the public sector undertakings in the realm of the Railways will

dip by 30 per cent. Profit is a must for the Railways.

Then, | would suggest that you may kindly institute a kind of survey within your Ministry. It
may not be a public show and ensure that there is a balanced railway development. What has
happened over a period of long time is that the Railway Minister will look to the interests of his or
her constituency. If Mamataji has done something for Bengal, | salute her for that. It is good.
Bengal is part of India. But, we have to be sure that we also promote halanced regional
development. Behaviour of some Members is gentlemanly. They can write letters. They can raise
their issues about their constituencies politely. But, sometimes, polite people, gentlemen and
women, suffer. Some Members have powerful voice in both Houses. They become Ministers
and have greater influence. Therefore, | suspect, there isn’t balanced development. ¥Why not a
coach factory in Srinagar? We don’t have any public sector industries there. They talk of
transportation of raw material. You have to ensure it. When you go on instituting these
locomotive factories, coach factories, etc., vou must have a system to understand whether vou

are ensuring balanced development.
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So, don’t depend only on the press; don’t depend only on the comments of both the
Houses of Parliament on the Budget, but do something as a safety measure, involve the senior
Officers, the Chairman of the Board or other members the concerned Members and ensure a
balanced development. Even if a State does not ask for a coach factory, you sanction it because
you are Railway Minister who has a concern for the people of India. Therefore, | request you to
kindly institute a survey. Even if some State has not asked for a locomotive factory, vou sanction
it so that they can receive that as a pleasant surprise. This can happen only when a necessary

exercise is done by the Railways.

MNow, | come to my last point. | suggest to this august House, not to the hon. Railway
Minister alone, through the Deputy Chairman, who is in the Chair now, that you put Kashmir on
the railway map of India. You will say it is already on the railway map of India. | beg to differ.
Kashmir is not on the railway map of India. In this House, and in the other House also, | raised
my voice all the time for rail development in Kashmir because if railways had been constructed
there in time, that would have led to a great social development, national integration and an
emotional integration. It is on record, what | spoke in the Lok Sabha at certain points of time,
and here also. And | was wanting that rail should go to Kashmir. Now, | am grateful that the
Railway Department, your predecessors also did, and you are conscious of that. Last vear, the
hon. Prime Minister went there, to Kazigunj, and Soniaji went there. They have shown the
concern for railway development there. It is a very successiul operation. Earlier, | thought it
would be a Toy train, but, now, | say that it is a very good development in Kashmir. If there is
anything in the development process which Kashmiris have celebrated, it is the railways! | never
expected what has happened in Kashmir. Your coaches ply with full load. There is a good news

that so far, there is no case of ticketless travel! ... (lnferruptions)...

PROF. P.J. KURIEN (Kerala): But you have said that Kashmir is not on the railway map of

India! ... (Interruptions ). ..

PROF. SAIF-UD-DIN SOZ: | am telling you why it is not on the map. That should be a
surprise to you. No ticketless travellers! Peaceful people! They prove that Kashmiris are not for
violence and | am telling this House, it is my conviction, it is my knowledge about Kashmir, that
violence as an instrument of settling political issues has been given up by Kashmiris, that small
fragment of population, because when there is a gun, it can silence any number of people. So,
in Kashmir, | do not find people now looking to violence as an instrument of settling political
issues. Yes, infiltration continues to be there. Maybe, the Pakistani Government does not have
control on Lashkar-e-Toiba, Jaish-e-Mohammed and other outfits. Army will fight, and they are
fighting brilliantly, and also, the paramilitary forces. And the people are fighting a battle against
violence. Now, my knowledge is that militants are not welcome in Kashmir. Only the other day, |

read in the newspaper that 25 people have infiltrated. The other successful stories from the
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peace-loving people of Kashmir do not get reflected in the press. | do not want to waste
the time of this House in stating how some people, sometimes, say that if a dog bites a
human being, it does not make the news, but if a human being bites a dog, that becomes a
news! That is, sometimes, the standard. So, many things, negative things, have been
appearing in the press, hut the pious stories that shown positive social development do not
appear in press. | wish if some channels take this rail development in Kashmir on the television
and show all the bogies packed to their capacity! Everybody purchasing the ticket. It is a

peaceful travel.

Sir, Kashmiris have celebrated the train between Qazigund and Baramulla. But | am sad
that Kashmir is not on the railway map of India. Unless Udhampur to Qazigund and then to
Baramulla is connected by rail, Kashmir cannot be on the railway map of India. Yes, |
congratulate the hon. Railway Minister, Km. Mamata Banerjee. She has sanctioned money. |
raised if through Unstarred Question and she has answered it. | know tunnelling is difficult. But in
modern days when there is modern technology, it is not a difficult thing novs. Connect Udhampur
to Qazigund, which is in national interest. It will be a great instrument of social development. It
will be the greatest measure of national integration. YWe have delayed it much to our loss. It is not
the loss of that State. It is the loss of the nation. So | make a strong plea. She can revisit the
Railway Budget and she can raise this question before the Cabinet. Provide the funding, do the
tunnelling and take the rail from Udhampur to Qazigund and also take notice of the celebrations
that have taken place in the Kashmir Valley. The station is clean; people form a queue. There is
no rowdism and there is no ticketless travel. You are earning good revenue in the Kashmir
Valley. This is the cheapest transport in the Valley and also time saving. As | said, this was the

greatest celebration for the people of Kashmir.

Let us hope that the hon. Railway Minister would take notice of what | have said that
Kashmir has to be on the railway map of India. That will be a very great measure of national

integration. Thank you.

SHRI PENUMALLI MADHU (Andhra Pradesh): Mr. Deputy Chairman, Sir, | am in full
agreement with some of the major aspects referred to by Shri Kalraj Mishra and Prof. Soz. Both
of them have raised a very important issue with which | am in full agreement. What is that? This
Railway Budget is a budget for some preferred States. It is not a budget for India. This Railway
Budget is very much discriminatory. Sir, | would like to bring to your notice that — not that | am
very much politically opposed to the Congress Party or for that matter any other political party —
people from different States, especially from those States which have been discriminated

against, are talking about the Railway Budget whic has been presented by the hon. Railway
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Minister, Km. Mamata Banerjee. Whenever the Railway Budget is presented, different projects
are sanctioned. It is obligatory on the part of the Minister to see the performance of the Railwvay
in each area or for that matter even the hackward areas also taken into consideration. Wherever
the railway network is very low, those areas are also taken into consideration. But this Railway
Budget has been presented without considering all these aspects. Sir, hefore | deal with the

Railway Budget, | would like to mention what this Budget is.

This Budget, presented by the hon. Minister, is like putting politics before governance.
YWhat does it mean? It means to be funded for sheer politics. There is nothing wrong in pursuing
politics. But pursuing politics, at the cost of governance, is not at all acceptable. If you look at
the comparative earnings of each Railway Zone, in the previous Budget presented by the same
hon. Minister, it brings out the basic discriminatory approach adopted by her. The Operating
Ratio and the amount of money spent by the respective Zones are indicators of the performance
of the Railways. To prove this, | would like to bring to your kind notice how the performances in
three or four Zones have been. In 2008-02, when the Budget was presented, in respect of the
Southern Railways, the Operating Ratio was that for every Rs.100 earned, Rs.112.60 was spent.
So, the loss was Rs.554 crores. In the case of the Eastern Railways, the Operating Ratio was
Rs.171.17 for every Rs.100 spent, and the loss was Rs.2,191 crores. In the case of the East
Central Railways that is, Hazipur, it was Rs.105.20 and the loss was Rs.416.25 crores. In respect
of the Northern Railways, that is, Delhi, for every Rs.100, Rs.100 was spent. So, the loss was
Rs.425.20 crores. In the case of the South Central Railways, which | represent, for every Rs.100,
Rs.75.70 was spent. This means that there was profit for the South Central Railways. The last
year's earning was to the tune of Rs.2,304 crores. This is the profit which the South Central
Railways is earning. But, in this Budget, due share and recognition to this Zone has not been
given. Sir, apart from this, Andhra Pradesh is one of the States where the rail network is one of
the lowest in the country. For every thousand square kilometres area, when we look at the rail
network, Bihar has 36.22 route-kilometres; West Bengal has 44.60 route-kilometres; but Andhra
Pradesh has 18.2 route-kilometres. After looking at this Budget, there is a general demand
amongst all the political parties in Andhra Pradesh that we should demand for a Railway Minister
hailing from Andhra Pradesh. It is generally seen that whichever State the hon. Minister
represents, that particular State gets more funds. That is the reason why Members of
Parliament, belonging to different political parties, soon after seeing the Budget, have raised this
slogan. YWhenever new projects are sanctioned, it is obligatory on the part of the hon. Minister to

take into consideration the requirements of all the States of the country. It is true that Tamil Nadu
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is a part of India. Karnataka is a part of India. Bihar is a part of India. It is also true that Jammu
and Kashmir is also a part of India. Andhra Pradesh is also a part of India. So, the Budget should
be an all-India Budget. It should not be a Budget for a few States. It should not be a

discriminatory Budget.

| want to state that in view of the strategic importance, the MNortheast Frontier Railway may
be given the due importance. The neglected regions should also be given more funds. The
Railway Minister has sanctioned the projects on her whims and fancies and against all
established principles. It is objectionable. Sanctioning of projects to fulfill one’s political needs is
a harmful approach. It not only damages governance hut it also amounts to spending huge
funds for sheer political gains. The very purpose of development is defeated. In view of this, |
propose, through vou, Sir, that a Select Committee should be constituted which will decide on
the allotment of projects and funds. Sanction of projects to the State to which the Railway
Minister belongs has resulted in a lot of resentment amongst the people. Bihar and Tamil Nadu
have got more projects and their neighboring States have been denied all this, which is attracting
serious criticism. Sir, it is the normal practice that no new projects are announced in the Interim
Budget. But in the last Interim Budget, some new railway projects were announced. But | want
to state here that two new trains announced during the last Interim Budget have not yet started.
One was supposed to run between Delhi and Hyderabad and the other bhetween
Machchlipattinam and Mumbai. When we questioned the Railway officials, they replied that
rakes were not available. Sir, more and more trains are announced in every Budget without
checking the availability of coaches. It is because of this that many new trains announced during

the Budget have not vet been started.

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED): The
trains already announced by the Railway Minister in the last Budget wil be

running... (interruptions )

SHRI PENUMALLI MADHU: For your kind information, the trains announced by Shri Lalu

Prasad Yadav have not yet started. ﬂm‘erruptions) | am not yielding.

SHRIMATI BRINDA KARAT (West Bengal): Sir, please do not allow this. His time should

not be taken away by others.
[THE YICE -CHAIRMAN (PROF. P.J. KURIEN) in the Chair |

SHRI PENUMALLI MADHU: Then, Sir, what is the most important aspect of this Budget?
This Budget is totally different from the earlier Budgets. The core aspect of this Budget is PPP.
Earlier, we never saw such proposals. The Railway Budget of 2010-11 does not exactly outline
the kind of blueprint that the Railways were intended to put in place for achieving the goals set in
the Vision 2020 document. | have read each word of the Vision 2020 document. VWhat has been

said in Vision 2020 has nothing to do with the Budget.
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3.00 p.m.

Sir, in Vision-2020, it is said, “Expand its route network at the rate of 2500 kilometres per
annum.” But in the Budget, it is said, “1,000 kilometres this year™. It is because the Central
Government has issued a directive in this regard. Although the Minister of Railways repeatedly
spoke of the PPP mode to speed up the implementation of the infrastructure projects, but, in
tum, she has not indicated any specific framework. The PPP mode is proposed, but there is no
framework for that. Sir, | want to know whether this Vision-2020 tasks are approved by the
Cabinet or not. | am asking this because the Central Government has issued a directive to all
Departments dissuading them from presenting any White Paper in Parliament without the
approval of the Cabinet. That is the reason why | would like to know whether this Vision-2020

document is approved by the Cabinet or not.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Madhu, you are given three minutes.

There are two more speakers from your party. ... O'm‘erruptions)...

SHRI PENUMALLI MADHU : Sir, owing to the tight financial position and in the absence of
the necessary Budgetary support from the Finance Ministry, as per the statement of the Railway
Ministry, most of the railway projects announced are going to be set up as joint-ventures or on
PPP mode, which has no framework. In view of the peculiar character of the Indian Railways, it

is not clear how these would fructify in the days to come.

Sir, since Independence, the Railways are working with a temporary and timely support

from the Central Government.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Madhu, your time is over.

SHRI PENUMALLI MADHU ¢ But, after adopting the economic reforms, the Government
of India stopped its earlier financial support. Instead of asking for financial support from
the Government of India, the Railways are resorting to PPP mode, which will have
devastating effect in the functioning of the Railways. So, | propose to the Railway Minister to
demand the Government of India for repayable financial assistance so that it can go ahead with

its projects.
THE WICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, fine. ... (Inferruptions )...

SHRI PENUMALLI MADHU: Then, changing accounting system with an eye on getting
loans from private institutions, | strongly feel is not in the interest of the Railways. Sir, no private
player would participate until and unless the proposal is in his advantage and the control is with
him. Mow, there are many areas where some piece of work has been handed over to the private
parties. These areas are like cleaning and catering. Prof. Soz Saheb told that cleaning

is... (Interruptions )...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): There are two more speakers from your
party.
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SHRI PENUMALLI MADHU: After privatization of Cleaning Department in several areas, the

quality of service has deteriorated many folds.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is all. Now, please conclude. There are

two more speakers from your party. You are taking their time.

SHRI PENUMALLI MADHU: Madam hkamata Banerjee announced her plans to take up
construction of hospitals, schools, colleges, sports academies on a war footing.

... (Interruptions ). ..
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Have consideration for your other Members,

SHRI PENUMALLI MADHU: The White Paper released recently by the Railways shows
1,12,000 acres of railway land is there. MNow, the Minister proposes to handover all these lands to
the private parties for different purposes. The proposed expansion is considered on the basis of

attracting private investors. ... (Interruptions )...

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Sir, this is absolutely

wrong.

SHRI PENUMALLI MADHU : The Railway Minister said that surplus railway land would be
used to set up 400 hospitals, 50 Kendriya Vidyalayas, 10 residential schools on the Navodaya
School model, several degree colleges, and technical and management institutions of national

importance. (interruptions)

Sir, lands once handed over to the multi-functional complexes cannot be taken back. Till
now, Railways have adopted one policy and that is not to hand over land for any permanent
structures by private parties. Today, it is altered; it is intended to hand over for permanent

structures which is very dangerous for the expansion of Railwvays. (T.'me Bell rfhgs)
Coming to safety, the Minister has said...

THE VICE-CHAIRMAN (PROF. P.J. KURIEM): Mo, vyou do not have time,

please.

SHRI PENUMALLI MADHU: But, at that time, she did not reveal how she is going to bring
down the number of accidents that have brought the Indian Railways bad name in the recent
past. The reduction of Rs.580 crores to the Railways safety fund is a glaring example of the
Minister’s interest on railway safety. It did not find any concrete proposal in the Budget to bring
down accidents because the Minister could not identify the main reasons behind accidents.

(Interruptions)

THE VICE-CHAIRMANM (PROF. P.J. KUF{IEN): Mr. Madhu, please sit down.
(Interruptions ) After all, you are reading, do not do like this. (fnterruptions ) Remember that vou

are reading. Your party has given time. Mr. Madhu, please listen. (fterruptions )
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SHRI PENUMALLI MADHU : There are 14 lakh employees. There are 2 lakh vacancies in the
Indian Railways! Mo recruitment is taking place, you know that. The overloading of work is

leading to these accidents.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): kr. Madhu, your party has given 15 minutes
for vyou, not me. You have now taken 19 minutes! If you take more time, your own party

Members would lose time. | am pleading for them; take your seat. ﬂntermpﬁons)

SHRI PENUMALLI MADHU: Sir, | am concluding. The safety of Indian Railways is
most important. ﬂm‘erruptions) But the reason behind the accidents is not recognized by
our hon. Minister. She has to recognize that. Unless the vacancies are filled, over-burdening of
the railway workmen will continue. New trains, new lines are coming up but no recruitment. This
is leading to accidents. | reguest the Railway Minister to recognize that. Thank you.

(Interruptions )

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you. Now, Dr. K. Malaisamy, your

party has 19 minutes and there are two speakers.

DR. K. MALAISAMY (Tamil Nadu): | may take two-thirds of the time and one-third can be

reserved for Mr. Anbazhagan.

Mr. Vice-Chairman, Sir, thank you for calling me as the first speaker of the AIADMK party. |
am really happy and it is a privilege to speak on an organization namely the Railways which is a
massive, gigantic and magnificent organization in all respects and it is said to be the second
largest network in the world. It has got to transport on an average of 14 million passengers every
day. ltis an ideal transport for long travel and for bulk movement. Sir, it plays a very vital role in
the economy of the country in terms of industry improvement and public transport. Sir, on the

whole, this is a unique public sector organization in India.

Sir, | am very much inclined to speak more and more on railways depending on the time
prescribed for me and, some more time you are likely to be gracious enough to give me, | am
inclined to speak and come to the subject straightaway. Sir, as far as subject is concerned, |
would like to compare it like this. A coin has two sides. Similarly, this Budget has both plus and
minus. To he honest with you, many of the Press people and many of the Members have said
that it is an innovative Budget, it is a positive Budget, it is a populist Budget and it is a people-
friendly Budget. This is one side of the argument. Another side is, as Mr. Madhu and others
have tried to say, it is a partial Budget, it is a political Budget, it has got an underlining meaning.
Whatever it is, as far as | am concerned, | will try to go by the observation made by our great
leader Madam Jayalalitha, who has said that it has got both plus and minus, it has got some
highlights and some grey areas. As far as the highlights are concerned, in fact, | have read
through it, there are as many as 38 items of plus points. As far as hon. Minister is concerned,

she is not newv to this portfolio. She held this portfofio earlier ably supported by Ahammediji and
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Muniappaji. So, they know men and matters and they are very much keen on doing something
constructively. As far as plus points are concerned, there is no increase of passenger fares,
there is no increase in freight, etc. and it is a surplus Budget in the sense that unlike any State
Government, unlike any Central Government, which will invariably go for a deficit Budget, here is
a Budget which is a surplus Budget. Thirdly, Sir, it has got a lot of plus points, namely, to
contain the price rise they have reduced Rs. 100 per wagon carrying foodgrains etc. Then there
is concession to cancer patient and people accompanying cancer patients, journalists, students,
etc. They will so for tourist trains, and infrastructure, and as usual new trains, extension of
trains, etc. Sir, as far as plus points are concerned, it is well taken. This is the main point which |

wanted to make.

Sir, coming to the other side, the grey side, | am inclined to say that the Annual Plan
envisages Rs.41,426 crores which is the highest of the Budget ever we have seen. That is the
Annual Plan. YWhile it is on higher side, we are frightened to see the surplus you are able to earn
is only Rs. 951 crores only. So, they have to depend upon the budgetary support. As far as the
Finance Ministry is concerned, they have said ‘no’, they have given a big ‘no’. If budgetary
support is not going to be there, as far as surplus is concerned which is only Rs.951 crores,
where do they get this huge money from? Are they going to outside borrowings or going to
generate internal resources, etc.? | am interested to know how the finances are going to be
managed. Sir, it is very unfortunate that the passenger revenue is on the decline, Over a period
of time, it is going on declining. Somehow or the other, they are managing it. They estimated the
passenger revenue at Rs.8121 crores hut it has declined to Rs.6489 crores only. This is a matter
of fact. | horrowed all these details from their Budget documentary only. Secondly, the operating
ratio is slipping. This is another adverse factor. Thirdly, Sir, with reference to safety to which Mr.
Madhu was very much particular, no appropriation has been made under this head. So, how
they could manage? Sir, as far other countries are concerned, when we compare the passenger
rate and the freight rate, it is on the increase. The Chair may kindly note that in India initially
during the vear 2003-04, it was at the ratio of .34:1. Now it has come down to 0.26 to one. Then
China has 1.3:1, Germany and UK have got 1.5:1, Japan is 1.9:1. So, to match this world trend,
the passenger rate has to necessarily go up whether you like it or not by another 10 to 15 per

cent in future.

This is what | want to say. Sir, coming to certain projects — Mr. Madhu also pointed out —
| appreciate the public interest, the weltare measures in the Railway Budget, | have got my
reservations about some of the projects like bottling plant, parks, sports academy and
museums? According to me, | am sorry to say that this is not your prime task purview. You have

gone beyond your purview. They are going to be useful. Butis it your prerogative to see those
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museums, parks etc? It is not vour basic function. It is the task of somebody. 4s such when vou
are in dearth of money, when there is stringency of finance, do you go for these kind of

projects?

Coming to another aspect, we have already seen the plus and minus. | am trying to tell you
how you can manage. Sir, as a student of management, | have been taught that any
organization will have an objective and the organization will have structure manpower. The
organization will have the operation. So, with the objective on the one side and operation on the
other with manpower, it is up to you Madam, to think whether your organization is in perfect
order, whether yvour manpower is okay, whether your system is okay, whether people are doing
the right job, whether the right person has been given the right job. All these things need a
review because you are already in dearth of finance. How do you manage? How do you
generate funds? Your passenger revenue is coming down. They are on the dedline. How are you
going to manage? These are the things the House may be interested to know about. Sir, coming
to services, when you give extension of services, when you operate new trains etc., we are told
that in some areas enough occupancy ratio is not at all there. In such a situation, rationalization
is necessary. Then, coming to subsidisation, whether Central Government or State Government,
believe in giving things free is definitely against the public interest because public money should
not be spent like this. That is my point. Sir, the important thing, we need service from Railways
for the public. Service adequate must be timely, it must be equitable, it must be continuous, it
must be efficient. Are you doing this kind of service? Sir, amenity-wise or infrastructure-wise,
many times you are able to say that you are making a number of infrastructures. In all these
things, are they well maintained, are they really doing service? That is my point. Sir, | am coming
to the most important aspect of my observation, leave apart the introductory part of it, Madam,
kindly listen to what | am going to say now. The Chair must permit me to finish off my important
part because my friends from Tamil Nadu, including the DMK will watch whether | will speak

ahout our Tamil Madu. That is why | am very particular...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): MNow you are speaking about Tamil Nadu.

DR. K. MALAISAMY: As far as Tamil Nadu is concerned, the Southem Railway has sent a
proposal to the hon. Madam for Rs. 300 crores, listing out certain projects. Unfortunately, you
have given only Rs. 798 crores. That means 25 per cent of the requirement sponsered by your
own team, by your own Southern Railway; will be met and 75 per cent of the projects could not
be carried out. That is my first point. Secondly, Sir, as far as BG conversion is concerned my
friend Mr. Madhu may note, taking the case of Andhra Pradesh, Karnataka and Kerala, we are
lagging very much behind in BG conversion in Tamil Nadu. Out of 8000 and add kilometre length,
which is yet to be done by way of BG conversion, in the entire country nearly about 1000

kilometres is pending only in Tamil Nadu. What does it mean? It is nearly one-eighth of the total
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length is pending in Tamil Nadu alone. | raised it in the Lok Sabha. | am raising it in the Rajya
Sabha also. BG conversion is in T.M. very, very slow. The third point is, a project has been
approved connecting the Egmore Railway Station with the Central Railvay Station in Chennai. It
is for a small distance. Three years have gone. Till now nothing has happened. Everyone
feels that it is a dire need; it is the most important priority. There may be some technical snags
there but you have got all pandits to sort out. Is it uncontrollable? Definitely, it is a controllable

factor.

A time-frame should be fixed and they have to be completed in time. | am not going into the
details. | am only mentioning the areas. As far as doubling is concerned — | have got all the
details with me — the progress is very, very slow; it is dead slow.

The next point is, Madam, you have granted in the Budget 16 world-class stations. But, you
have not given anything to Tamil Nadu. Coming to setting up of bottling plants also, Sir, the hon.
Minister has proposed to set up six bottling plants in the country. But, nothing has been given to
Tamil Madu. Sir, out of 522 Qutpatient Departments, Diagnostic Centres, etc., announced, just
for the name sake you have given one or two to Tamil Nadu. You have talked about corridors
everywhere. Tamil Nadu is considered as one of the important players. But, nothing has been
done. Last but not the least, out of 12 electrification route projects, nothing has been given to
Tamil Nadu. What | am trying to say, Madam, is, you are a very...

KUMARI MAMATA BANERJEE: Sir, survey will start with regard to corridors. It will cover. |

have already announced. Please see my Budget speech.
DR. K. MALAISAMY: [ will check up.
KUMARI MAMATA BANERJEE : Kindly check.
DR. K. MALAISAMY: What Madam says with authority is correct, | stand corrected.

THE MINISTER OF STATE IN THE MINISTRY OF RALWAYS (SHRI K.H. MUNIAPPAY:
Madam is always correct.

DR. V. MAITREYAN (Tamil Nadu): All Madams are always correct.

DR. K. MALAISAMY: Sir, in my conclusion, my earnest and honest appeal to the hon.
Minister is this. Sir, Madam Jayalalitha is well known to you... (Inferruptions )...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Time is over. Please conclude,

DR. K. MALAISAMY: If you take care, we have no ohjection. VWhatever neglect is done or
being done to Tamil Nadu or whatever deficiency that Tamil Nadu is facing may please be

addressed.
SHRIK.H. MUNIAPPA: We will take care of Tamil Nadu.

DR. K. MALAISAMY: So, | request the hon. Minister to kindly pay special attention to do
something concrete so that our grievances are redressed. Thank vou.
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SHRI RANJITSINH VIJAYSINH MOHITE-PATIL (Maharashtra): Hon. Vice-Chairman, Sir, |
thank you very much for giving me this opportunity to speak on the Railway Budget for 2010-11. |
rise to support the Railway Budget presented by our hon. Didi.

Sir, may | take this opportunity to congratulate our hon. Railway Minister and her efficient
colleagues for making the Indian Railways a truly people-friendly, socially committed and

economically viable organization?

Sir, the Indian Railways provides itself as the nation’s lifeline with a huge workforce of 14
lakhs employees, 17,000 trains running everyday by carrying 18 million passengers in the network
of 64,015 route kms. Therefore, since Independence, the role of Indian Railways has heen
visualized as a harbinger of a balanced development, as an engine for inclusive growth and a
symhbol of national integration. This was emphasized by the hon. Railway Minister when she said
in her Budget that she has made conscious efforts to give primacy to social responsibility against

commercial viahility.

Sir, the common man is happy with the performance of the UPA Government, because

fares and freight charges have not been increased.

At the same time, so many amenities are made available to passengers. The objective of
providing a safe, secured, affordable and comfortable rail services are always challenging. | am
happy that despite several constraints, the Indian Railways has done a remarkable job. YWe must
endeavour to do our best, so that the Indian Railways enjoy a place of pride in the socio-

economic life of the nation.

Sir, the Railway Budget for 2010-11 has proposed Rs. 41,426 crores outlay. Allocation for
new lines has been increased from Rs. 2,848 crores to Rs. 4,411 crores. Railways proposed to
earn revenue through branding/advertising from Rs. 150 crorees to Rs. 1,000 crores. The
Railway Minister has announced to start 101 new suburban trains in Mumbai and holding raikvay

recruitment exams in local languages. These are welcome steps.

| strongly believe that the step for not increasing fares has fulfilled the UPA Government’s
agenda of giving priority to common man. Besides, | strongly believe that the decision of giving

raitway exams in local languages would give more opportunities to youths.

The hon. Railway Minister is doing a commendable job. But, at the same time, | would
like to bring some grievances and points for her kind consideration. | am sure the Railway
Minister, being sensitive to the needs of the common man, would certainly pay attention to

them.

MNevy trains are being introduced to several destinations, to and fro, in Maharashtra. | thank
the hon. Railway Minister for the same. India, with special reference to Maharashtra, is known

for large-scale production of agricultural and horticultural produce. The transportation of the said
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goods is a difficult job. Therefore, | request the Railway Minister to consider constructing cargo
house and cold-storages for agricultural goods in Maharshtra, especially in the districts, like,
Sangli, Satara, Solapur and Mashik, where land is surplus. Another area, which has
been pending for a long time, is construction of a broad gauge coach factory. Instead of the
narrovs gauge coach factory at Kurduwadi Junction , Solapur District, a broad gauge coach
factory is needed as both, land as well as work force, are there. If it is converted into a broad
gauge coach factory, it will certainly help the labours and would contribute in the development of

the area.

Hon. Railway Minister has considered the demand for new railway routes in hMaharashtra.
But the long-awaited demand of Lonand-Pandharpur route has not heen considered. | appeal to

the hon. Minister to consider the said route on priority.

Besides electrification of Gondia-Ballarshah route, via Naghhir in Vidarbha, connecting
Manmad with Daund in Morthern Maharashtra, is not satisfying unless adequate budgetary
support is allocated and time-bound monetary mechanism is put in place for completion of the

project. Therefore, the same should seriously be considered.

Sir, there are six railway stations in the State of Maharashtra, which are earmarked for
upgradation as ideal stations. They are Miraj, MNashik Road, Parbhani, Purna, Sangli and
Solapur. Here, | would like to remind the hon. Railway Minister that, last vear, she had
announced, in her Budget Speech, that on the recommendations of the respective Members of
Parliament one railway station, per Member of Parliament, would be developed as an ideal

raitway station. | would request the hon. Minsigter to fulfill her promise.

Then, for the 271 km, Wardha Yeotamal -MNanded, route, the Maharashtra Government has
deposited 40 per cent of its share. The bficomi pogjan had been done hy the then Minister. A
budgetary provision of Rs. 35 crores had been done. As it is in process, | would like to request
the hon. Minister to complete this project, as had been promised. This matter had also been

raised by my colleague, Shri Vijay Darda.

Mr. Deputy Chairman, Sir, | thank vou for having given me this opportunity to speak on the
Railway Budget. The demands, which | have made here, are genuine and in the interest of
passengers and convenient transportation. | shall be grateful to the hon. Minister if these

demands are fulfilled.

With these words, | conclude, Sir.

sft st R (ufsanf) damen) « |, N s w@lean o fusdl |ia <) gore G b
o1, a8 38 U1 &1 Ueh Ylolal AT 3R 39 HIcd 98 47 USl &1 & 31 31cl Hidl <1 a8 37 -9 81
&1 ST SN S A gHTa ' e A & 99ie § &1 off, srftretee: gd TEi g8 &
R g4 wiel W gl &y &1 81 F SR o iR 1R e wahdl g [b ol anael erariga Yot
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KUMARI MAMATA BANERJEE: Sir, he is, absolutely, wrong.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): “You please carry on.
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) 919 H A8 Fe1 dedl ¥ & 9 Ugel JdsAe SR S & WEEl, 31
SR&BMRT Sl TR & BIAAT BT G 3% (A1 AT SH TR €I 61 &g &1
e e Ig? "I faan s

$E1 dg 91al & |1, MU q3 9 fER, S9d for s g=Ere < g0 H Sroe 9
THI HRA | TIaTE]

SHRI M.V, MYSURA REDDY (Andhra Pradesh): Mr. Vice-Chairman, Sir, the time at my
disposal is short and that is why | will limit myself to the South-Central Railways. This South-
Central Railways gets the highest earning among all the zones in the country, but the allocations
are not satisfactory. For example, Sir, in 2006-07 the income was Rs.5/769 crore but the
allocation was Rs.923 crore; in 200/-08 the income was Rs.6830 crore but the allocation was
Rs.1611 crore; in 2008-09, the income was 7/@1 crore but the allocation was Rs.2/41 crore and
in 2009-10 the income was Rs.8500 crore but the allocation was Rs.3092 crore. The network in
the South-Central Railway is also very poor and lowest in the country. Andhra Pradesh has got
only 8.2 route km. per thousand sq. km against 44.62 km of West Bengal and 31.67 km of Tamil
MNadu. Sir, one problem with this South-Central Railways is that major portion of South-Central
Railway before its formation was with the Southern Railways. Whatever funds were allocated to
Southern Railways, they were spent only in Southern Railway’s portion of tadras State, not in
Andhra Pradesh. That is why the network in South-Central-Railways is very poor and lowest in
the country. Even with this lowest route network, the earnings are higher because of its freight
traffic, In the South-Central Railways, the passenger trains’ connectivity is also very lowest and
poor. Even our representations were neglected and not taken care of. Instead of removing this
inequality, adequate funds were not allocated to the South-Central Railway Board. The
successive Railway Ministers and the Railway Board also show step-motherly treatment to this
South-Central Railways. In spite of our representations to Ministers and also to the Railway
Board, nobody is bothered about this network. Sir, if you see the Budget speech, this time the
South-Central Railway got many projects on papers. In Telugu a saying is there which means
heaven in hand. If you see the Socially Desirable Rail Connectivity Proposals, it is proposed to
update the surveys for the following lines and thereafter these lines will be processed through the
Planning Commission for necessary approval. It is cleverly and intelligently drafted to fool the
people of Andhra Pradesh. Almost six projects were given. They are Bhadrachallam-Kowur,
Bhadrachellam Road-Vishakapatnam, Krishna-\iikarabad, Wantralayam Road-Kumnool,
Nizamabad-Ramagundam and Hyderabad to Gazwal-Jagityal. Another proposals are surveys.
The following surveys are proposed to be taken up: Diddalur-Bakrapet, Baptala-Nizampatnam-

Reppalle, Pagidipalli-Shankarpalli and Vijayanagaram-Palasa via Rajam. It seems to me that
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surveys will be updated. But | may not see all these projects. My son also will not see; my great
son also may not see. My great grandson only will see these projects. The proposals will be
updated; surveys will be updated. The Railway Budget speech of the hon. Minister is only about

the updating of the surveys and services to be taken up.

There is no need to mention that also. But, on cost-sharing basis, three-four projects were
taken up on 50:50 per cent basis, namely, Nadikudi - Srikalahasti, Bhadrachalam Road -
Kovwvur, Manuguru - Ramagundam, and Akkanapet - Medak - Medchal. | do not think Andhra
Pradesh Government will pay their share. But the only thing is that Bhadrachalam - Kowvvur may
be taken up because Singareni Collieries will pay the amount. But, | am asking the hon. Minister,
through you, Sir, on cost-sharing basis, if Kolkata was given MMTS, and when Andhra Pradesh
is ready to give cost-sharing of MMTS in Hyderabad, then why it was not sanctioned, or, why it
was not announced. In fact, it may be in Hyderabad City. Now, Telangana brothers may have
the luxury of having this facility if the State is divided. But, till now, it is the capital of Andhra
Pradesh. Thus, | am asking the Minister why this was not announced on cost-sharing basis.

Even the State Govemment is interested in this project.

Sir, the next point is regarding the pre-Budget meetings with Members of Parliament at
zonal level. This is a hig farce, and also it is a ritual. Just four or five days before the Budget,
these meetings are held at zonal level with the MPs, But, | do not know whether officials are
really taking care of our representations or not. It is my personal experience. It appears to be a
small incident to quote in this august House and | am afraid it will waste the time of my hon.
colleagues. (Time-bell rings ) But, since it is the izzath of the Members of Parliament, | thought |
would mention this point. In this zonal meeting, | requested for two trains to halt at my native
place, Yerraguntla in Cuddapah district of Andhra Pradesh, that is, Train Mo.2707 - Tirupati-
Hazrat MNizamuddin, and Train No.1043 - Kurla-Madurai Express. | represented this on 14th
September, 2006, to the G.M. in writing. He said that he would look into it. (Time-bell rings).

Sir, within a minute, | will complete.
Iuaurene (3t HeRTS 2D JTUET T 9 g1 T 2l

SHRI M.V. MYSURA REDDY: In 2007 also, the same request was made. Then, they said
that it would be sent to the Railway Board hecause that proposal was to be accepted by the
Railway Board and they were recommending this request. After that, | gave it to the Railway
Minister in 2008. Again, | wrote a letter to GM, SCR. In the last meeting also, when | wrote this
letter, they said that it would be forwarded. Already, they said in one meeting, in 2007/, that they
had forwarded this letter to the Railway Board. But, in this meeting, they are telling that it will be

again forwarded.

THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA): Please conclude.,
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SHRI M.V. MYSURA REDDY: That means, they have not at all sent this recommendation to
the Board. It is my personal experience. Many Members of Parliament may be sending their
proposals to the Board, but it is not being considered by the Board. The Board is responsible to
the Parliament. At least, they should seriously consider our proposals and they should be

redressed properly. Thank you, Sir.
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4:00 p.M.
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SHRI PRAYVEEN RASHTRAPAL (GUJAF{AT): Thank you very much, Mr. Yice-Chairman.

Sir, | am here...... (Interruptions)...
THE VICE-CHAIRMAN (SHRIKALRAJ MISHRA): You have got twenty minutes.
SHRI PRAVEEN RASHTRAPAL : Sir, | was told “twenty minutes’.

THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA): “Yes, twenty minutes are shown in the

list.

SHRI PRAVEEN RASHTRAPAL: Sir, | am speaking here on behalf of Congress Party,
coming from the State of Gujarat. | will obey the discipline of the Party and the UPA Government,
as a whole, because now-a-days, there are Ministers who are not obeying the discipline of the
Government in spite of being in the Cabinet! | will not make that mistake. Once you join a
Government, you are supposed to obey the hon. Prime Minister of the country and the decision

taken in the Union Cabinet. | will not go into the details of this thing. ... (Inferruptions )...

SHRI BIRENDRA PRASAD BAISHYA: Sir, we are discussing the Railway Budget.
... (Interruptions ). ..

Juwrareas (3 Bera s ; dv Sfl, gy e oig @

SHRI PRAVEEN RASHTRAPAL: Sir, | am going to touch some of the points which my
previous colleagues have not touched. In fact, when the Budget discussion was started by our
hon. Member, Kalraj Mishraji, he had taken the correct line because he did not mention about
this train or that train. The account of a train which is announced and not started even after ten
years, and of various projects which are announced but are not completed, we should take from
the Railway Ministry, and also from the Planning Commission, whether the announcements
which were made on various occasions are implemented or not. Let me request, on behalf of
this House, the hon. Railway Minister to produce an Action Taken Report on all the last five
Budgets and let the people in this country know whether the assurances given during the course
of last five Budgets were implemented or not, and, particularly, the assurances directly
connected with the common people, with the poor people, including the low-paid employees of
the Railways. In the previous Budgets also, the then Minister made an announcement, a very
laudable announcement, that 25 per cent stalls on the railway stations would be given to the
weaker sections of the society. And during my speech, | requested the hon. Minister to give the
detalils, to give five names, in Gujarat, where vou have given an opportunity to a man belonging
to a Scheduled Caste or a Scheduled Tribe. That is not done, Sir! That is not implemented! This

should stop.

Sir, I am going to touch some of the issues which are concerning the employees, which are
concerning the Railway services, which are concerning the Western Railway, as a whole, and

which are also concerning my State and my own constituency. | am referring to some of them

264



only because | am not much interested in a particular corner. Otherwise, | am elected from Patan
and | am very much concerned about the issues of Morth Gujarat. But | will put here, first, the

problems of the State.

As the hon. Member of the BJP in the this Session pointed out in a Special Mention...
ﬂnfermpffons). He raised a very pertinent issue regarding transport of salt manufactured by
Guijarat. In the country, we are manufacturing or producing more than 60 per cent salt which is
an essential commodity, which is a perishable commodity. It is not sent by trucks or steamers. It
can be dispatched only by the railway. The Government of Gujarat is requesting for railway
rakes, but we don’t get. It will be a loss to the salt industry and it will be a loss to all other States
who require salt for household purposes and also for industry. So, my first request is that the

Railway should provide sufficient railway rakes for the salt industry in Gujarat.

The second thing is about a very general problem for entire Gujarat. Gujarat is one of the
most organised States as far as the railway is concerned. Some of you, who know history, knowy
that Gujarat had many Princely States; 350 small and big Rajwadas, among whom were the
Maharaja of Baroda, the Maharaja of Bhavnagar, the Maharaja of Jamnagar, the Nawab of
Junagadh, the Maharaja of Rajkot, the Maharaja of Porbundar and the Maharaja of Kutch. They
had their own railvay network right up to the small village of the State. As a result, the railway
network is there in Gujarat from the very beginning. MNothing new has been done during the last
many years but for starting this train or that train. In the Western Railway, Gujarat is the only
State where you have broad gauge railway line, meter gauge railway line and narrow gauge
raitbway line also. Today, Gujarat is the only State where we have got narrow gauge railway line,
which, the Western Railwvay Department has declared would be removed as early as possible.
But they are not doing it. One main problem of Gujarat is, as a matter of policy, the Railway
Department has converted all meter gauge railway into broad gauge raikway . MNowe | just want to
know from the Railway Board, not from the Minister hecause the Ministers come and go, have
they got complete figures of which meter gauge lines were converted into broad gauge; what
were the railway services available to people of that area when meter gauge was in existence?
When they started conversion, the railway was completely closed. The people suffered before
conversion because no railway facility was available because the conversion work was going on.
That work went on at some places for one year and at some places for two years. For example,
Patan to Ahmedabad broad gauge conversion took three-four vears. After the conversion was
over, there was no railway service. After laying down the railway track, they said, “First we will
take trial of the goods train”. They took one-two years for trial. Now goods trains have started,

but no passenger train has started. The rail fare from Ahmedabad to Patan is Rs. 20/~ to 21/-,
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and the bus fare is Rs. 40/- to Rs. 50/-. The people of that historical town are suffering right
now. This situation is not only in my Constituency. It is all over Gujarat; Bhavnagar, Mehsana to
Ambaji. Shri Kalraj Mishra rightly thanked the Railway Minister for starting Tirthkshetra Train. It is

a good idea because people travel all over the country. | wanted her presence, but she is going.

| would also congratulate the Railwvay Minister for connecting all religious places with the
rest of India. Now the famous Shakti Peeth of India, where the heart of Devi Durga was thrown,
is at Ambaji. At all other Shakii Peeths, it was either the hand or the leg or the ear that was there.,
But the heart of Goddess was cut by the demon and thrown into pieces, and this fell at Ambaiji.
That is what the Shastra says. Ambaiji is one of the most pious places for all the Hindus all over
the country. Sir, there was a train from Mehsana to Tharanga to Ambaiji. Tharanga is a place
which is agssociated with Jainism. It is also associated with Buddhism because the only Buddhist
relic, which was the most authentic one, was found from the Tharanga hill. MNow that train is not
working. So, the Theertha Sthal of Ambaji is not connected to other parts of the country by train.
Mow, my main demand is that Ambaji should be connected to Rameswaram; Ambaji should be
connected to Kali; and, Ambaji should be connected to Bhatinda. People from all over the
country would like to visit Ambaj. Another point is also related here. You will go there via
Siddhpur. Siddhpur is the only vedic place where Mathru Srardhis performed. ltis a 2,500-year-
old place. Vadnagar is a 3,500-year-old place. Patan is a place which was established by a king
exactly 1200 vears ago. MNowv, these historic places are not connected by broad gauge railway
line. Hence | would request that this should he done. Mo doubt, it is not that Gujarat is not
getting anything; | have gone through the details. Here, | would request the Railway Board
officials to kindly refer to the Gugjaraf Samachar dated @th March, 2010. | would also give a copy
of that particular article to them. In that, a Social Activist has written completely about the
Railway Budget with reference to Gujarat. He says: “4We have got eight new railway lines. We
have got upgradation of Ahmedabad, upgradation of Surat, upgradation of small stations like
Dahod, Himmatnagar and Jamnagar. You have also given us some new lines - Karagora and
Santalpur line; Dholera, Suthrapada, Mahuva, Hazira Tina and Porbunder. So, we are thankful
to the Railway Ministry for giving us some new lines. But one very serious thing which | was also
not aware, as Member of Parliament, is that you have given 12 new railway lines in this Budget
presuming that you will start within five or six months. But | have come to know only today, after
reading this newspaper, that during the last 20 vears, you have closed down 46 railway lines
which had been running since Independence. These lines, which were already there, have heen
closed down. | do not want to waste the time of the House by reading the list of 46 raikwvay lines.
The first among them is Ankleshwar-Jhagadia-Rajpipla. This line was there. But it has been

closed down. These are also historic places. Now, Rajpipla was an old State. Jhagadia is in
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Baruch, and Ankleshwar is now the oil producing asset of the ONGC. And the last is Veraval-
Somnath. Again, this is a historic place. Veraval, where Lord Krishna sacrificed his

life.... (Interruptions )
SHRI PENUMALLI MADHU: You talk about the people living there.

SHRI PRAVEEN RASHTRAPAL: | am talking about the religious importance. Lord Krishna
sacrificed his life at Veraval. And, | need not say about the importance of

Somnath... ﬂnferrupa‘fons) | am pleading for the common people.

You belong to a party which has thrown away the religion. | belong to a party which gives
equal importance to religion and ideology too. | will give you a list of this afterwards. Forty-six
raitway lines which were in operation in Gujarat have been closed by the Railway Ministry during
this period. | come to new railway lines which are very important for Gujarat. One is from Patan
to Bhiladi. If north Gujarat is connected with Bhiladi in Rajasthan, then, we can go up to
Bhatinda without any problem. The Ahmedabad-Delhi line will be released of the entire pressure
if people can go directly from Banaskantha, Kutch, Viramgam and so on. Via Bhiladi, we go to
Punjab and we go to Delhi. Similarly, Viramgam, Bechrajee and Makrana, | would like to have a
line from Bhavnagar to Botad and a Mehsana-Taranga-Ambaji line. Another major problem in
Guijarat, as we came to know through the reply of the hon. Labour Minister, is the migration of
workers; even from Gujarat, 90 lakh people have gone to other States; they were taken by
contractors. The figure about Maharashtra is two crores. The figure about Andhra Pradesh was
one crore and twenty one lakhs. These figures pertain to migrant workers alone. In Gujarat, 50
vears ago, because of drought and other problems, a lot of people migrated from Saurashtra.
Chaturvediji very rightly pointed it out and | must thank him. He is a leading MP from Rajasthan.
He spoke about Gujarat and Saurashtra. Many people from Bhavnagar, Amreli, because of
drought, have gone to Bombay in search of their livelihood sixty or seventy vears ago. They are
in thousands. They come back to their native places for marriage, for other things, for taking
care of their agriculture or for their children’s education. There are no trains. But between
Bombay-Ahmedbad, there are a lot of trains. There are trains which are coming to Ahmedabad
and wvaiting there for six to seven hours. But they are not taken up to Palanpur. | have been
requesting for many years now. If a train can be made to halt at Ahmedabad for seven hours, it
can also go up to Palanpur. That means, it will touch Mehsana, Siddhapur and Palanpur. And
from Palanpur, it can go to Bombay. And they do not have to spend even a single nava paisa.

Such demands have been there but the Railvways are not taking care of these things.

Then, take this survey. Many hon. Members have pointed it out and | do not want to talk

much ahout that. Survey! Survey! Survey! What is the survey and what are you doing? Let me
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request you. Please give a list of all the surveys to this House. How many surveys are going on at
this moment? How much time will you take to complete vour surveys? Then, how much time will
you take to complete the work if it is accepted? | have another request to the Railway Board.
You have undertaken the work of conversion of meter gauge into broad gauge. What happened
to the meter gauge coaches? Please help me in this. Where are those coaches? You must have
sold out those things. Is that income reflected in the Railway Budget or not? | am talking about
the coaches which are now not in use, hecause broad gauge trains require new coaches. VWhat
is your assessment? If you convert a meter gauge train into a broad gauge train, how many new
railway coaches will you require? | am not only talking about Gujarat but about the whole of the
country. How many meter gauge coaches are in spare and lying in shunting vards? Are the
shunting yards’ income going in x, v or z's pocket or into the pocket of the Railway Ministry?

What happened to the railway planks of meter gauge which were removed... ﬂnfermpﬁons)
SHRI E. AHAMMED: Sir, this is not correct. (Inferruptions)

=it wior wrsgyTe: 21y 39 f8sdl 1 RAT HLAT 7 Once it has become useless, you should

take a decision. It is national property

Iuaurene (3 v e - gdior S, amud a9 e 99 B 9ny IE T
2l

SHRI PRAVEEN RASHTRAPAL : All right, Sir. There is a demand and this is not only for my
State. | want to make this demand and it is for the State of Uttar Pradesh. Sir, Lord Buddha was
born in Lumbini. People come to Lumbini from all over the world. Lumbini is the birthplace of
Lord Buddha. They go to Bodh Gaya.

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, no Cabinet Minister is here. Such an

important discussion is going on in the House. ... (Inferruptions )...

SHRI PRAVEEN RASHTRAPAL : Sir, Lumbini is 19 kilometres away from the Indian railway

station. ... (Inferruptions )... | made that demand four vears ago.
Juzrareae (st deTe fsn - 9 orfl o TE 1 ... (AT,
SHRI PRASANTA CHATTERJEE : Has the Cahinet Minister taken his permission?

SHRI P. RAJEEVE (Kerala): Sir, all Cabinet Ministers, including the Railway Minister is not

present here. ... (Inferruptions ...

SHRI PENUMALLI MADHU: If the Cabinet Minister is otherwise busy, let us take up this

discussion tomorrow. ... (Interruptions )...

Suaurad (3 denr s - gaE S, G Siie My $1 SR L (SEE).,
SRR REET
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SHRI PRAVEEN RASHTRAPAL: Let me complete. At least, allow me to complete. Then,
vou can decide. My four minutes will be lost unnecessarily. Y AT A 151 R a1 &7 2

. (STFEIT)

Sir, about Lumhini, when | wrote a letter to the Railway Minister, the reply given to me was
that this matter can be decided only by the Ministry of External Affairs. | knowv it that a letter from
the Railway Minister cannot go to the Government of Nepal. That letter has to go from the
Ministry of External Affairs. But, this is an internal matter. The Railways must see to it that a
direct railway line from the Indian border up to Lumbini is constructed.

sfieft wrn Rig (e 0T | SURTHIETeT S, AU % HRUI ... (SGRT)..
sft faror aR wuoft (ORI - gYER TR A1) (@raem)..

Iuaurene (3 S sy ol and E1.([AFUH)..Some  Cabinet Minister should be
here. ..(2EeI).. 1md Sfe sl and &1 (== ).

sft aifera faelR aqadl - 3 5 e &1 8 B SR .. ().
Iugareael (37t FeRTe fsn - amu Afew, arft o S L (=Eer)..
sft gt Irsgara - 4 =T S S (QIEET)..

SHRI PRASANTA CHATTERJEE: | dont know whether this is the UPA Government’s
Budget or the Railway Minister's Budget. ...{Interruptions )... Because the Minister is also
...(Interruptions )...

THE VICE-CHAIRMAN (SHF{l KALRAJ MlSHF{A)! The Cahinet Minister should be here.
...(Interruptions ). A1 Afg, arfi o S 21 ..(=Fem). .

sft afera forerR agdd - anu 5 e &1 de &= ST . (@Tae)..
SHRI PRAVEEN RASHTRAPAL : Sir, what are your orders? ... (Inferruptions ). ..

sft Ta.UH. srEqaIfaar (IR L) : SUHHIEIE HE1e, Yol AT & dule R [3Eher &)
&1 2 3R I 9aT H I HAT &1 39 & H din § 9 $O U &1 A1 3141 3R It HA1
Heleal (Gl Sl §9 & Avr & [l ached W TR 816, T8 4 & | e gl 8, a1
IYb AU Fa- iR 121 g1 A1f2u) 4 S9! B &1 9l 8, d 39 B A Yole &Y 3]
. (TFET)..

FIftTR 3iiR Seri HArad ¥ vow WAl (sft SR arerasma faferm) : srgoarieran Sfi,
T T |...(FTH)..

37 .U, STEAIERIT : IE el e &, Uhad el & ...(FIEH)... d 370 TR 81 TS
21....(TFET)..

sft sfoRTfe wreraRTa Fafda - srEqETior S, 3y Tod 2 32 £1 4 TR 8ld6) 181
TSI ... ().

Suwmreasl (sft dera fsn ol qa wid g2R Blee Wi € L (@@em).. Shri
Subodh Kant Sahay is the Cabinet Minister. ... (Interruptions )...
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3ft T . Srgeqaferan - # A e o' @1 § i @ $ide e 7€ € (@@em)..

SHRI JYOTIRADITYA MADHAVRAO SCIMNDIA: The Cahbinet Minister is represented by Shri
Subodh Kant Sahay, and the Minister of State in the Ministry of Railways is here.
... (Interruptions ...

SHRI 5.5, AHLUWALIA: | am aware of that he is a Cabinet Minister and they have a
collective responsibility. But | am also aware as to why she left. ...@'nferruptfons)... | am also
aware as to why she left. ...ﬂntermpﬁons)... She left because a Member from the Treasury
Benches said that there is an indisciplined Cahinet Minister. That is why she left. That is my
point. ...(Inferruptions ...

SHRIK.H. MUNIAPPA: Mo, no; that is not correct. ... (fnferruptions )...
Iumareae (3t waTe iz - ffEar s, s e . @reaer..

SHRI PRASANTA CHATTERJEE: You adjourn the House for some time. Let the Minister

come. ... (Interruptions )...

SHRI $.5. AHLUWALIA: Why don’t you call the Minister? ... (Inferruptions )... You call the
Railway Minister. YWe want the Railway Minister here. That is our point. Is there any other job

than the discussion on the Railway Budget? Call her inside the House. ... (Interruptions )...

Sumreas (s wavTe fisn - srqaieran <, e dfeu) . (@raem).. a8l Hide e
&, YaI Hid 9211, MOS &l

SHRI S.S. AHLUWALIA: Sir, the point is, Yofd ARSI YIS & HILN AT 3MBTHI
T ey STpIN ) W e 91 § wwsar fe Yed 9ol =g €, a9 € e 9l
(TEF)... T U5l 81 H 93182 1 9 T2l 7121 0 THed1? A= HY 27 A 3T5T AT
(I, .

Iuaurenel (2ft et frsn - Sfase fifvex agi off, 9 anfi-anfl fee snavas wrf 4
g & SR (HEHM).. U e, (Faem ).

i T QLIRS 1 (). T8 W IAEY .. (FI).... [ anaeged &
TS ... HTH &...(IITH)...

sfi wofeefers aerav@ fafdar: vy, &Y ghd & (FEu).. g8 $hdl
T E.(FE). A8 YT dopd 2l & (@) dhdd bldde e &1 €1 de
2. (HTET)...

Sumareas (3ff wowa fasy o wHeiug. &, Siee fbrer gew i g e
&...(FRIT)... 0T T 2. (RAGE)... T 9T ST (=), UL U8 . (Fger)... ek did
HERI &...([AFH)... 361 a1 & &1 oIl &.(@aem).. Hiee e o1 gamn & €1 edl
2. (HTET)...

SHRI JYOTIRADITYA MADHAVRAO SCINDIA: The MOS is here, the Cahinet Minister can
authorize his or her MOS. ... (Inferruptions )...

SHRI S.5. AHLUWALIA Itis a temporary arrangement. G’nfermpﬁons)
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Sunurad (sft e fisn: J= TALAL T, €, 9 9 3% L..(@E). Hiee ey
(). §3 ASU(FE).. 3 Hiesc MFRex S a1« & Sl 2(@TT=)..06
Hferie ffReY 981 8¢ 2.([AGE). TH.3M. U9, I8 §¢ 8. (@), d T 3R 3771 w1
T ().,

[+fi STt ToriE gu]

SHRI 8.5, AHLUWALIA:  Mr. Deputy Chairman, Sir, | was submitting that
one of the speakers from the Treasury Benches, while speaking said that they were disciplined
Members but the Cabinet Ministers were indisciplined. After Listening to this, the Railway

Minister left the House; and she is now sitting in the Central Hall. ...ﬂntermpﬁons)...
MR. DEPUTY CHAIRMAN: Mr, Ahluwalia... (Interruptions )

SHRI JYOTIRADITYA MADHAVRAQ SCINDIA: This is not acceptable. This is not the case.
(interruptions).. T8 NG B WM & (TN [0IRIRT E.(FEIM). T8 T 910 T2
2 (FFT)..

sfi uE. sEqEfer ;- W, W1 orfl gRIL.(RIAE). AT L (SIae). AT S
T (). G T14 & o 19 ¥l goic REudh g1 el eL([Aae).. a1 39 TI8H Yerd J41
1 IURRIT &A1 ST 2. (). Tl 1. (ST, G (TTI)..

3ft gl - # ST, ([IaE)..

3ft farera paR waft - 9 g fer 4 91 2. (@Eem)..

Hgo uRaed 8N woant waay § o w6 (oft aeee va. @<an - 4 d) i
o (FTE)..

3ft T, U9, SEqaferan : S8r SISy, 3! Wi & (FERT).. A {has #3{1 £.(=@em). 3
AT &.(HATH)..

sft Sumurafy - sracqarforn S, qgrd 9y, 399 @0 did @ § (aaem)..

oft o0, srEeqafern : # o ¥al g I |30 St & Srulerd g1 &1 dRv SIS faeiy SR
I THd1 & (IH).. FfeTT, 3R 3 fEurdic EL(=au).. e fead gH1 2. (=aum)..
g9 T (aum)..

SHRI K.H. MUMNIAPPA: The hon. Minister has told me, and she has authorized me.
(Interruptions)

MR. DEPUTY CHAIRMAN: | know, Mr. Ahluwalia, let us not make it an issue.

SHRI S.5. AHLUWALIA: Sir, | am making it. | have just come from the Central Hall to the
House. The Cabinet Minister if she were sitting and holding a meeting with the Railway Board
Chairman or with some other Railway companies, | can understand that she is busy. But she is

sitting in the Central Hall! If she were in the other House, that too is understandable.
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ff Suzramfa : @Q, SIENE] o Trﬂ, T8l 1 91 Qﬁ, She was here when the dehate

started.
SHRI S.8. AHLUWALIA: Yes, she was here.

=ft JumuTaf - 9 9 & forT 75 €, TH.AN0. T § .(REEE)... She will come. Now, carry
on Mr. Rashtrapal.

PROF. P.J. KURIEM: Sir, | would like to submit.

SHRI S.5. AHLUWALIA: Why?
ff Sugamfy - 2Rge, Yad firfreey vreiog, &, orr ugi w wial oy, o i ed &, |

would have understood and asked the Minister to come. Now, she might have gone on an

important work.
SHRI 5.5, AHLUWALIA: Sir, how canit be?

MR. DEPUTY CHAIRMAN: Yes, in other cases we have allowed. (Inferruptions) &H
message ‘ﬁﬁ'ﬁ, do not stop the discussion. ..{Interruptions ).. Ahluwaliaji, if any new Member is
talking like this, | can understand it. ..@'nterrupﬁons).. Let us not make it a serious issue.
.. (Interruptions ).. She was here. .. (Inferruptions ).. If she has not come, .. (Interruptions ).. Till |
was here she was here. ...(Inferruptions)... After that also she was here,
...(Interruptions )...Only for 15-20 minutes she must have gone. ...({Interruptions)... Chair is

not prepared to buy this argument. .. ﬂnterrupﬁons)..

SHRI 5.5, AHLUWALIA: Can these Ministers explain to me why the Railway Budget is

separated from the General Budget? .. (interruptions )..
MR. DEPUTY CHAIRMARN: Mo, no.
SHRI 5.5. AHLUWALIA: If they do not know... (Interruptions )...
MR. DEPUTY CHAIRMAN: This is not correct. ... (Tnterruptions )...
sft iferTfeT wreasTa fafern - g1 a1d g1 i .. (e ...

MR. DEPUTY CHAIRMAN: Let us not take debate to that level. ... (Inferruptions )... 3T
%‘r%n ... (AGETH) ... Let us not say whether any Minister knows about the Budget or not which
is not correct. ... ﬂm‘errupﬁons)... It is reflecting on the Minister, therefore, please, do not do it.
..(Infermpffons).. Please do not do that. Tomorrow anybody can be a Minister.
...(Interruptions )... Please do not do that. ...(Interruptions)... Ahluwaliaji, there are certain

systems. ... (Interruptions )... Please sit down. ... (Interruptions). ..

SHRI 5.5, AHLUWALIA: She was insulted. ...@'nferrupﬁons)... She was insulted by the

Treasury Benches. ... (Inferruptions )...

MR. DEPUTY CHAIRMAN: Nobody has insulted. ...ﬂnfermpﬁons)... HET) ﬁﬁ, A ?ETU F1
3 T2 &2 Ml S, 3T T2 SMHR EanerIT Sl BT §d1 ¥E &, STEfalierIl il Tad! Fard ...
(HET) ...
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SHRI S.8. AHLUWALIA: “l am leaving this House”, she said.
SOME HON. MEMBERS: No, no. ... {Interruptions )...
sft v . srecqanferan - d wg w2 & T A% el [ Frem w o . (@aem)...

MR. DEPUTY CHAIRMAN: There is nothing like that. ... {Interruptions )... It is being done

just to obstruct the dehate.

sft T, 7. Srgqqaferan : f normal €1 91 RB1E ... (@) ..

SHRI JYOTIRADITYA MADHAVRACO SCINDIA: The MoS can listen to the debate when the

Cabinet Minister is not present. ... (lnferruptions)...

MR. DEPUTY CHAIRMAN: Mr. Jyotiraditya Scindia, no, no. ...@'nterrupﬁons)... Please sit

down. ... (Interruptions ).. Mr. Madhu, please sit down.
SHRI JYOTIRADITYA MADHAVRAQ SCINDIA: The MoS is present. ... (Inferruptions ). ..

MR. DEPUTY CHAIRMAN: Please sit down. | am on my legs. ...ﬂnfermpﬁons)...
Ahluwaliaji, please sit down. ..(Interruptions).. Look, the rules are very clear. The Cabinet
Minister, when Budget discussion is there, should be present. It is not that ..@'nterrupﬁons)..
Mr. Madhu, what is this? ...@'nterruptions)... When | am speaking, please do not interrupt.
Give that much courtesy to the Chair. ... ﬂnterruptfons)... When the debate started the Cahinet
Minister was here. MoS is also equally responsible for the Department which they handle.
... (Interruptions)... They are equally responsible. ...{hterruptions)... It is the practice that
showing the dignity there should be a Cabinet Minister. ... (fnterruptions)... Let me complete, It
is not necessary that during the entire debate the concerned Cabinet Minister should be sitting in
the House. It is not, for the first time, that a Cahinet Minister during the Budget discussion has

gone out.
DR. V. MAITREYAN (Tamil Nadu): The Minister has been insulted, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. Nowhere has it been recorded. ...ﬂnfermpﬁons)...

Why are you reading too much into it ? This is not correct. ... O'm‘erruptions)...

sft T, SEAIT : AU S+ 31 I, I IHE $I GE@ET ... (I3 ...
ool 99 9 $hiee firfiey & a7 § 01 91 121, 98 fewry, Shd FRo @ 9l 61 ...
(STTETH)...

=ft Suwmfe - o 98 unparliamentary g a1 3l Q?IT b bl %}, that will be looked
into. e[ Sfl, T2 AU F 1 91 6 1 & ..(FAFF) SNSRI Sfl, T2 F1 2, Dl ST 3|
qTETel 911 3 3ol 39 ] favre w2 & ... (haem)

3fl U0, srEeqanferan: # 317s1 &1 A1 Wigiel 3reeT 991 g

273



MR. DEPUTY CHAIRMANM: Mo, please sit down. MNow, | have called Mr. Praveen

Rashtrapal. Please speak.
SHRI PRAVEEN RASHTRAPAL : Let me complete.
SHRI TIRUCHI SIVA (Tamil Nadu): This is a reference about MoS. (Iterruptions)
=ft suwmafay: s EI\TF&FI, EI\TF{;FI ...(TFET) Mr. Rashtrapal please continue.
SHRI PRAVEEN RASHTRAPAL ¢ Sir, | will start from where | have left. ﬂnfermpﬁons)

MR. DEPUTY CHAIRMAN: 31T 314 STee] htefic ST ..(AFelm=) 34 ST i 2 e &
..(TIET)

Rules are very clear. Rules are clear. ﬂntermptfons)

SHRI TIRUCHI SIVA: Sir, he mentioned about MoS. Kindly listen to me. It is very offensive.
(Interruptions )

MR. DEPUTY CHAIRMAN: What MoS7? No, no, | have spoken about it. | have spoken more
than you, what else do you want? (Intarruptions ) Please, | have given my ruling. (Inferruptions )

What are vou doing? You people are not... (Interruptions )...
PROF. SAIF-UD-DIM SOZ: | have a point of order. (fterruptions)

MR. DEPUTY CHAIRMAN: What is this, Mr. Soz? | have given my ruling. What are you
doing? | have given my ruling. TS dT¢] S, A g o . ()

SHRIS. S, AHLUWAL LA [will quote.

SHRI JYOTIRADITYA MADHAVRAO SCINDIA: The Minister can authorize the MoS.
(Interruptions ) | do not agree with you. (Inferruptions) This is not right on your part.

(Interruptions )

SHRI S. S, AHLUWALIA: No, this is not correct. The MoS has to be
entitled... (Inferruptions ). ..

MR. DEPUTY CHAIRMAN: Mr. Scindia, what is this? (Inferruptions ) Mr. Scindia, | have
already spoken from the Chair that MoS can be here. They are responsible. (Interruptions) |
don’t agree with them. Why are you unnecessarily speaking? (Inferruptions) &1 91d g, TS
(I 31y iy, SIfTU . (@derm=) 210 ST I3RS S 8, 3T 210 1 U1 6 38
21 ...(TFET) EIATICTT ST, TS F1 31U &d W &1 TU 972 Please, what is this? You always

cooperate. Why are you wasting an hour?

SHRI S. 5. AHLUWALIA: | want to tell you something. | want to tell you why the Railway
Budget is different from the General Budget. Why is it not part of the general finances, i.e.

General Budget ? It was in the Ackworth Committee Report 1924. That is why it was separated.
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The importance of the Railway Budget is this. That does not mean... SJQ, AT FAT I B ¥E ET,
MU 58 AN 1 udl &1 11 & .. (@aerm) g <fifory, &1 7d HRU...(@aFem)

=ft Jugumfy: SJQ, g RT dId %\‘, He ‘Eﬂ@ﬁ WY ..(AFT) We are supposed to know
everything. Don’t say TdT 21 1. 3N 9, MY feXh9 91ed &1 A1 TL17? ...(AEI) 39 qa=0
fop &y fewp o <red &1 a1 =1l? .. (e

SHRI S, S, AHLUWALIA: That is why Railway Budget is debated... ﬂnfermpﬁons)...
MR. DEPUTY CHAIRMANM: That has not been questioned by anybody.
SHRI S. S. AHLUWALIA: Now, you say that it is like a Short Duration Discussion.

MR. DEPUTY CHAIRMAN: No, no, nobody has said. Only you are saying it. (nterruptions)
Mr. Ahluwaliaji.. . (hierruptions)

SHRI K. H. MUNIAPPA: | am also a senior Member. | know yvou very well. You must have

vour limitations. | am also in the Council of Ministers. You should give due respect.

MR. DEPUTY CHAIRMAN: Mr.  Ahluwalia, ﬂnferrupﬁons) Mr.  Muniappa,

please... (Inferruptions )...
SHRI S. 5. AHLUWALIA: Why is she missing 7 You must call the Railway Minister.

MR. DEPUTY CHAIRMAM: When the House is in order... (Interruptions )... Do you want a
discussion? ﬂnferruptions) This is wery unfortunate. VWhen a matter is settled

... (Interruptions ). ..

SHRI S. 5. AHLUWALIA: Why will the Minister not come? You tell me. When the Railway
Budget is going on... (Interruptions ...

MR. DEPUTY CHAIRMAN: That is not correct. That is not correct.... (Im‘ermptfons)...That
is not correct...(Inferruptions )...That is not correct...(Interruptions )...No, no. That is not

correct.

SHRI 5.5, AHLUWALIA: Can the Finance Minister run away from the House when the

discussion on General Budget is in progress?... (Inferruptions ...

SHRI JYOTIRADITYA MADHAVRAO SCINDIA: Sir, yvou have given a ruling. They are bound
to obey that... (Inferruptions )...

sft Suwmfa: &, L7 . (=@EIF)... 39 prestige BT AW U4 SISV . .(FFIF)... 39
hold @R ST ..(TEMH)... T2 31201 &1 21 ...(FEM)... It is not good... (Interruptions )... 3T
29 foyy 1 g1 Sl diEd &7 ...(Fa)...

SHRI 5.5. AHLUWALIA: You are talking of Railway Budget... (Interruptions ). ..

SHRI  JYOTIRADITYA  MADHAVRAO  SCINDIA:  The Chair  has given its

ruling... (fnterruptions ).
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SHRI SHARAD ANANTRAO JOSHI  (Maharashtra): Sir, there is a procedural
flaw...(Interruptions)... He is aware of the rules...(Inferruptions)...He is aware of the
importance of the Railways...ﬂnfermptfons)..Hon. Railway Minister was present
... (Interruptions )... We are not talking of the Railway Minister at all...(Iferruptions )...Any
Cabinet Minister...(Inferruptions )...| want guidance on this subject... (lnferruptions)...l am not
talking of the hon. Railway Minister, Sir. | am talking of the necessity of the presence of any

Cabinet Minister all the time in the Rajya Sabha. That was the point raised.
MR. DEPUTY CHAIRMAN: He is there... (Inferruptions )...

SHRI PRASANTA CHATTERJEE: The Railway Minister is not present all the

time... (Interruptions )...

MR. DEPUTY CHAIRMAN: Mr. Prasanta Chatterjee, this is not for the first time when the
Cabinet Minister was not in the House. Whenever the Opposition reminded of that, we have
called. Sometimes it happens... (Interruptions)...From the Chair ... (Interruptions ).. Please

listen to me... (Interruptions ...

SHRI  PRASANTA CHATTERJEE: But the Cahinet Minister was not there
... (Interruptions ...

MR. DEPUTY CHAIRMAN: Please listen to me ...(Infenruptions )...The Chair also gave

direction... (Interruptions ). ..

THE MINISTER OF FOOD PROCESSING INDUSTRIES (SHRI SUBODH KANT SAHAY): Mr.
Deputy Chairman, Sir, Mr. Antony was here, Ku. Mamata Banerjee was here and | was here. All
the three Cabinet Ministers were here... (fnterruptions ). .First, Mr. Antony left, then, for a short

time, she had gone... (Interruptions ). ..
SHRI 5.5. AHLUWALIA: Sir, he was on his Roaster Duty... (Interruptions ). .
MR. DEPUTY CHAIRMAN: She has gone for a short time... (lnferruptions )...

SHRI PENUMALLI MADHU: Sir, even when she was present, she was not listening to

us... (Interruptions )...

MR. DEPUTY CHAIRMAN: Mr. Madhu, what is this?... (Inferruptions )...Are you interested
in the debate, or, you want to hold this debate on technicalities? Tell me... (Interruptions )...|
would like to appeal to the House and wanted to know from you whether you are interested in
having general discussion on the Railway Budget, or, are you interested to hold on the

discussion on technical points. ... (Interruptions). ..
SHRI PENUMALLI MADHU : Sir, we want to co-operate with you... ﬂnferrupﬁons)...

SHRI BIREMDRA PRASAD BAISHYA: Sir, | am saying that we are the sufferers
....ﬂntermptfons)...\Nhenever we are trying to speak, some disruptions will  be

there. .. (Interruptions ).. \We want your protection... (Interruptions)...
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=ft Summfty: ST SfY, 319 31U S0 §T9 complete RISV . (RAEE).... | appeal to the

Treasury Benches to co-operate... O'nferrupﬁons). a5
SHRIBIRENDRA PRASAD BAISHYA: We are the worst sufferers. .. (Interruptions ). ..
SHRI PRAVEEN RASHTRAPAL ¢ Sir, | resume my speech... O'm‘errupﬁons)...

SHRI PENUMALLI MADHU : Sir, | have a point to make...ﬂnfermpﬁons)...\/\/e all agree with

your ruling... (hterruptions)...

MR. DEPUTY CHAIRMAN: Kurianji, vyou should take control of the Treasury
Benches... (nterruptions )... W& <11, 3T I Teb & ...(TGE)... 3 3T FAT JI TTe 87
-.(FTFEM)... What you want to say, Mr. Madhu? ... (Inferruptions )...You are wasting the time

of vour colleagues... (Interruptions). ..

SHRI PENUMALLI MADHU: Sir, we agree with your ohservation. We are totally in
agreement with you... (fnferruptions )...But the spirit is: When the discussion is taking place, the
spirit is to present in the House and listen to the speeches, not to avoid the hon.

Member ... (nterruptions)...
MR. DEPUTY CHAIRMAN: No Minister avoids to listen to a Member... (fnferruptions )...

SHRI PENUMALLI MADHU: If the Minister has any work, she can go out

... (Interruptions )...But, avoiding to listen the speeches is not proper... (Interruptions ). ..

sft SuwuTAf: 319 A1 81 T A7 L(FEUF)... 31§ AT ST LL(REE)... Mr. Madhu,
please sit down...ﬂnfermpﬁons)...r\/lr. Rashtrapal, you go ahead with vour speech
... (Interruptions )...Hon. Members, dont disturb the House further...Inferruptions )... We have

already lost a lot of time... (Interruptions )...

SHRIPRAVEEN RASHTRAPAL : Sir, | was saying that the birth place of Lord Buddha should
be connected with a direct railway track. If necessary, the Railway Minister should meet the hon.

Minister of External Affairs and take up the matter at the highest level in Nepal.

MNow, | am coming to the problems of Railway employees. Sir, in the last 10 or 15 years,

because of development, many Broad Gauge, many new railway lines...

#ft STAHTAf: Ut Sfl, ATTE 20 minutes T ET T 21 ..(FTETH)... 36T UET S 849 20
minutes folag & fean 21 ..(STIETH)...

ft wrelfor wregarer: <1, w9, Av Sl g g A A, dg |l ...

sft g T, SI AMUHT SIH T T | FHT 3B URT (5T

off yrfior Ireeare: W1 fhaAT eRA AIET e

sft STHuraRy: 2ue H1$ T T T 21 SR SITHR MU H1S S5 T T &1

R



5.00 .M.
3ft srefior TrsgraTe: IR, WR1 e SR A1 E?
3ft SgmATTf: ITHT AT IMUBT UIET H1 TS &, MTH T 2
sft srfior Tregre: T, W9 ST
3ft STFATTRI: 3T 20 minutes &, TRT o H feam w2
3ft refior TrsgaTe: 9E SIeW U1 e g 2
3ft STHATRY: 20 minutes T ETTT |
sft g fior IrgT: 9 91 54 TSES H g3

sft IUAfY: 39 Teds &) Me W1 (FEUF).. S Teds & ME B
..(IT)...

SHRIPRAVEEN RASHTRAPAL @ Sir, | have got two points only.
MR. DEPUTY CHAIRMANM : Please complete them quickly.

SHRI PRAVEEN RASHTRAPAL: When the work in the Railways has increased, the staff
strength in Railways has not increased proportionately. | want that appropriate staff in Class Il
and Class IV is increased. For example, it was announced that all Railway crossings will be
manned and at every railway crossing you will require three or four employees for 24 hour duty.
So, you must recruit Class lll and IV employees. You require drivers, guards, technical staff, etc.
So, that increase should be there, Before two years, | put a Question to the Railway Minister
about the backlog vacancies of SC/ST. It was admitted by the Railway Ministry that there is a

backlog to the extent of 12,000 employees in the promotion quota.

So, there was a backlog of 12,000. | asked them why they were not filing up those
vacancies. After one vear, | got a reply that they had converted that promotion quota backlog
into direct recruitment. How can you take away the right of a senior employee to get a promotion
in his service? | would like to know under what rule they had converted the quota of promotion
backlog into the direct recruitment. They say that they want young man. You cannot say ‘young’
or ‘old’. For Governors you are taking aged people. For so many other things you are taking
aged people. And, for Railways you are saying that yvou want young boys. (Jnterruptions ) What
about the man who has put in 20 vears of service. He should be promoted. A class-Il officer is
entitled to become a class-| officer. He should be promoted. So, that conversion of promotion
quota backlog into direct recruitment is an injustice to the people belonging to the Scheduled
Castes. This injustice should be undone as early as possible. (Inferruptions ) Last, but not the
least, Ahmedabad is surrounded by three small stations — Maninagar, when we come from

South; Sabarmati, the most historical place in the life of Mahatma Gandhi, this railway station
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comes when we go from Delhi to Ahmedabad; and Gandhigram, when you come from
Sourashtra to Ahmedabad, this is the last small station. So, Gandhigram, Maninagar and
Sabarmati, which is just near to the Sabarmati Ashram of Mahatma Gandhi and the Sabarmati
Jail where freedom fighters were housed in those days and it is like a heritage, should be
selected for development and should bhe converted into a place where people should be happy
to see that this is the place that belonged to Mahatma Gandhi. Mahatma Gandhi was a leader

who travelled only by the lowest class in the railways. (Time-Be.’I rfngs)
MR. DEPUTY CHAIRMANM: Conclude please.

SHRI PRAVEEN RASHTRAPAL: Okay, Sir, | am concluding. So, these three stations may
be included in the upgradation programme of the Union Railway Ministry. Once again, | would
like to remind that there are two common problems in Gujarat. Meter gauge should be converted
into broad gauge. All services, which were there in the meter gauge, may be restored for the

State of Gujarat.
Thank you, Mr. Deputy Chairman, Sir.
MR. DEPUTY CHAIRMAN: Shri P. Rajeeve. You have eight minutes.

SHRI P. RAJEEVE (Kerala): Thank you, Sir, | would try to complete within the stipulated

time.

The main thrust of this Budget is also on privatization. Most of the proposals are to be
started under the PPP Scheme. It was reported that the Government has constituted a PPP
Board, under the chairmanship of the President of the Confederation of Indian Industries, for

monitoring the PPP projects.

Then, the hon. Minister has stated, in her speech, that the Ministry is always in favour of
Government-controlled Railways and is against privatization. But the reality is against this
statement. The hon. Minister has emotionally responded to the remarks, made by colleague,
WMr. Madhu, regarding the commercial utilization of the railway lands. The Minister has stated
that it is not true. But | would like to draw the attention of the Minister to pages 38 and 39 of the
White Paper. It says that the Railways Land Development Authority was constituted in 2007 to
generate revenues for commercial development of vacant land. | quote, “During the period,
under review, 129 sites, totaling 3,568 acres of railway land were entrusted to the Authority for
commercial utilization. Qut of these, 11 sites were finalized and contract was awarded for two
sites. One site costs Rs. 1,052 crores. Tenders for another 24 sites at Bandra were floated for
more than Rs. 3,000 crores.” Then, how is the Minister saying that the statement made by

colleague, Mr. Madhu, is not true?

This is mentioned in the YWhite Paper published by the Ministry of Railways, Government of
India. That is a reality. The hon. Minister has declared a target of 1000 kilometre new railway lines

every year. | appreciate this. China has also constructed 1000 kilometre new lines every year. But
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for the development of railways, the Government of China had allotted Rs.14,000,00 crores for
two vears as a part of the stimulus package. But the approach of the Indian Government is
entirely different. Actually, the Convention Committee on Indian Railways had recommended that
the Central Government should give 100 per cent budget allocation for infrastructure
development in Railways. But, now, the Government is trying to privatise raitvays, which is one

of the prestigious institutions of our country.

Sir, I'would like to congratulate the hon. Minister for not increasing the passenger fares.
That is good. But what is the reality 7 Without increasing the passenger fare, the Railway is trying
to increase its revenue by using fatkal system. The hon. Minister had introduced some minor
changes in the last Budget, but that was not sufficient to address the real issues. | quote from
the White Paper: “The fatkal system had the effect of reducing seat availability through normal
route in convincing the public, but, at the same time, enhancing passenger earnings without
increasing the fares.” It is the short cut of the approach of the railways to increase the fares.
Actually, this is cheating the people. You are declaring not to increase the railway fares but you

are trying to increase the revenue by another way.

Mow, | congratulate the hon. Minister for not increasing the freight charges.
But | would like to invite the attention of the Minister to the VWhite Paper which says that freight
tariff in Indian Railways is among the highest in the world. This is the highest in the world. The
hon. Minister also stated that fatkal system had also heen introduced in freight charges. That is
another way of increasing the revenue, without increasing the freight charges. This is another
way of cheating the people — not increasing the fare but using the fatkal system for increasing

the revenue from freight charges.

Sir, the manpower shortage is a serious problem. | am quoting from the report of the
Comptroller and Auditor General of India. | quote: “there were many vacancies among safety
category staff strength in all zones.” In the last Budget, there was a reduction of more than
thousands of vacancies. In this Budget, it is reported that vacancies will increase. But we do not
find any proposal to fill up the vacancies in a time-bound manner. Then, how would you ensure
the safety of railways without filling up the vacancies, especially, in the safety section? Sir, it is
also noted that the Railway Safety Fund has not been properly utilized. These are not my words.
It is mentioned in the White Paper which has been prepared by the Ministry of Railways. | quote:
“With the limited provisions of ROBs and RUBs, a substantial portion of the railway safety fund
remains unutilized which is a cause of concern.” One does not find anything in this Budget which
can address these issues effectively. The problem is, the Minister and the Ministry have

concentrated on other issues like hospitals, creches, etc. The hon. Minister stated that she
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expected an increase in revenue from Rs.150 crores to Rs.1,000 crores from non-core business.
The core business has heen neglected. The Ministry has no interest in strengthening the core
business. Rather, it is indulging in non-core business. It is also stated that the operating ratio is
decreasing. In the last Budget also, it was on the decrease. In this Budget also, it is decreasing.
Decreasing operating ratio means that the surplus cash reserves are decreasing. Then,

wherefrom would the hon. Minister find money for these types of declarations?

Sir, as regards the optical fibre cables, while participating in the last Budget
speech, | had pointed out some contradiction between the speech of the Minister and the
Annual Report of the Railway. In the last Budget speech, the hon. Minister had mentioned about
a special mechanism, under the leadership of Mr. Sam Pitrado, for the proper utilisation of
optical fibre cables, but nothing has heen mentioned in this Budget regarding that. But if you
could find time to go through the annual reports of the railway of the last year and this year, we
find there is no significant change regarding the optical fiber. Then, what has happened to the

Budget proposals of the last year? | expect a clear response from the Minister.

Then, Sir, there is one more point. | appreciate the Minister for extending the concession
given to the media persons to their minor children. | demanded it in my last Budget speech and |
am grateful that this time, the hon. Minister has allowed this. But what is the effect of these
concessions? You are decreasing the general seats. There is no concession even for senior
citizens in Tatkal seals. You are decreasing the general seats and increasing the Tatkal seats.
So, there is no point in declaring more and more concessions. There is no effect of this.
Actually, these are all gimmicks. It is all trying to fool the common man and the society of our

country. ...(fime-bell rings )...

Sir, because of the shortage of time, | would now like to raise some important points

regarding my State Kerala in just one or two minutes. ... (nferruptions )...

The prime demand of the State regarding the formation of a peninsular Railway Zone with
its headquarters in Kerala is not considered by the Ministry in this Budget also. But |
congratulate the hon. Minister and the Minister of State, Shri E. Ahammed, for including
Palaghat Coach Factory in this Budget. But in the Railway Budget, 2007-08, an announcement
was made for setting up a wagon factory in Kerala as a joint venture company with Steel
Industries Kerala Ltd. It was shocking that while announcing five new wagon factories in
this Budget, nothing has been mentioned regarding this. Earlier there was a proposal for setting
up Chennai-Bangalore -Coimbatore-Kochi High Speed Corridor, but the dismal fact is that this
also did not find a place in this Budget. Sir, this is a serious discrimination against the State of

Kerala.
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| am grateful to the Minister for allowing new trains for Kerala including Duranto and
Janshatabdi Express. But | regret to say that the other trains declared in this Budget are actually
not new ones. Some trains as Shornur-Nilambur are already running in these routes temporarily.
It is only a regularization and some trains as Kannur-Kozhikode are only extensions of the
existing trains but it is introduced as ‘new trains’ in this Budget. The long-standing demand to
start new trains to Bangalore from Morth and South part of Kerala has not been considered by

the Ministry. New MEMU service has not heen considered.

There is a proposal for new survey for Chenganur-Trivandrum via Addor-Kottarakkara. But
there was an old survey conducted for Kayankulam-Trivandrum via Addor-Kottarakkara. What
has happened to this? Like this, according to the vision 2020, in Kerala, Railway conducted 13
surveys. Among these, three surveys would be presented to the Planning Commission for
consideration. Then, what happened to the other surveys? | want to know whether it has been

kept in the cold storage forever.

| would like to congratulate the Minister of State who is from our State for having included 5
km Ernakulam-Kumbalm line in the proposed 700 kilometre MNew Doubling Project, that is, 0.7

per cent of this scheme.

| request the hon. Minister to include the State of Kerala in the Suburban Railway map of
India. | also request for building up of a new Railway Station at Nedumbassery and construct a

new ROB/RUB at Edappilly near Amrita Institute of Medical Science.

With these words, | conclude. Thank you, Sir.

MESSAGES FROM LOK SABHA
(i) The Appropriation {Railways) Bill, 2010.
(i) The Appropriation (Railways) No. 2 Bill, 2010.
(i)  The Appropriation (Railways) Vote on Account Bill, 2010.

SECRETARY-GENERAL : Sir, | have to report to the House the following messages received
from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:-
0]
“In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct of

Business in Lok Sabha, | am directed to enclose the Appropriation (Railways) Bill, 2010, as
passed by Lok Sabha at its sitting held on the ¢th March, 2010.

The speaker has certified that this Bill is a Money Bill within the meaning of article 110 of the

Constitution of India.”
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